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Seizure of H ashish la  Delhi

417*} SIIRI P G \N G \D EB  
SHRI B R SHUKL \

Will the Minuter of H W N C E  be pleased 
to state •

(a) whether the O B I  has iccently 
seized Hashish worth over Rs 7 lakhs in 
D< lh i,

(b) whether some foreigners have also 
l>eei» arrested in this connection , and

(c) if so, the action taken by Government 
m the mattu ?

THL MINIS! FR O r  ST M L  IN THE 
MINISTRY OT IINANCL (SHRI K R 
G \NFSH) (a) In March, 1072 the C rural 
Bureau of investigation seized t6 12 kgs 
Hashish m Delhi Its pure in the illicit rnar« 
ket in India is estimated at about Rs 4t>(000/- 
1 he drug wis meant to b« exported to the 
U S A , wheie its value would be many times 
more

(b) No foreigner has so far been arrested 
by the Central Bureau of Investigation in this 
connection However two Indian Nationals 
have been arrested

(c) Investigations are in piogiess

Bad Debts o f Nationalised Banks

4576 SHRI H \R I  KISHORL SINGH : 
Will the Minister of FIN VSC E be pleased to 
state

(a) whether bad debts of the Nationalised 
Banks m India have tegii»tered a marked 
increase as compared to pre-nationalisation 
period,

(b) the amount of bad debts oi each of 
the nationalised banks during the years 1970 
and 1971 , and

(c) the reasons for the increase ?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI K R 
GANESH) : (a) to (c) A debt is considered 
bad when all possible methods of recovery 
prove to be ineffective and that portion of the




